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(b) if so, the reaction of Government
thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF [RRIGATION AND
POWER (SHRI SIDDHESHWAR
PRASAD): (a) and (b). Somc M.Ps. and
M.L.As. of Rajasthan have been asking fur
a reduction in the height of Kadana Dam.
This is being discussed with State Govern-
ments of Gujarat and Rajasthan.

SuppLy OF POWER 10 FERTILIZLR FACTORY
AT NANGAL TROM BHAKRA

¥752. SHRI YASHPAL SINGH : Wil
the Minister of IRRIGATION AND
POWER be pleased 1o state:

{a) whether the Tertlizer Corporation
of India was not supplicd power for the
Nangal Factors  from Bhabia Nangal
Project, as has been agreed upen; and

(b} il so, the reasons therelor

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR
PRASAD) : (a) The power is being supplied
to Nangal Factory in accordance with the
terms of the aercement.

(b) Does not arise.
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TAC'I(IRIIS INCLUDING ."\NCII LARY UNITS
UNDER  DEPARTMENT  OF
DiFFNCE PRODUCTION

K755 SHRI  RAMNIEET SINGH
Will the Minister of DEFENCE. be plea-
sed o state -

(a) the names, locations and  activities
of factorics  coming under the Depart-
ment  of Defence  production  including
ancillary units;

(b} the dates on which
production;

they went into

tc) the period with'n which they were
constructed:

(d) the time by which full capacity was
achicved, vear-wise, shortfall or excesses
in pereentage of production: and

(¢) the forcign aid of collaboration,
if any, under which the factories/Tactory
have/has been sct up?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI
L.N. MISHRA) : (a), (d) and (e). It
will not be in the public interest to  disclose
the information.

(b) and (c). It would involve consider-
able time and lubour to collect the infor-
mation in respect of most of the factorics





